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BEFORE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 530 of 2023 
 IN RE:  
 

 Anuj Kumar                     … Applicant 

Versus 

 State of Uttarakhand & Ors.                         …Respondents 

& 

OA No. 495 of 2023 

Mohd. Amjad & Anr. Versus State of U.P. & Ors. 
 

 
 Respectfully Submitted that: 

Vide order dated 21.03.2024 Hon’ble Tribunal has directed as under: 
 
“the Project Proponent submits that he has received a copy of the reply of the CPCB dated 19.03.2024 only yesterday and seeks 
time to examine the same and submits response/objection and It will also be open to the Project Proponent to receive all other 
reports from the concerned Counsels which have been placed on record”  
 
Further vide order dated 29.02.2024 Hon’ble Tribunal issued directions to UKPCB and CPCB as under:- 
 
“4. Meanwhile, State Pollution Control Board as also Central Pollution Control Board are directed to examine the above replies and file 
response to the partial compliance status disclosed in that reply by Respondent Nos.7 & 8.”  
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In consonance of the above directions dated 29.02.2024 UKPCB inspected the unit on 12.03.2024 regarding compliance status with respect 
to action points(s) recommended by Joint Committee. However CPCB only gone through paper work without ground reality sitting in the 
office and both the agencies prepared their reports dated 19.03.2024 separately and filed before date of hearing 21.03.2024. 
 
As per the response affidavit filed by UKPCB dated 19.03.2024 almost all the recommendations are complied with and a few 
recommendations need some time for compliance. 
 
Further in the reply affidavit of CPCB dated 19.03.2024 observations may not be accurate because the same has not been prepared 
on the basis of inspecting the site rather same is misrepresentation before the Hon’ble Tribunal and cannot be considered as 
correct report. 
 
Submissions of Respondent No. 7 & 8 
 

1. As per CCA of UKPCB dated 06.10.2023 Bio-composting plant was to be closed till Dec. 2023 however the Bio-composting plant has already 
been stopped working since 01.01.2024. Due to non-operation of Bio-composting answering respondents are facing huge loss in terms of 
money approx. 14 crores and 14.02 Acre Land and its Machinery became useless and 15-20 employees lost their job etc.  
 

2. Laksar is a flood prone area and conduit pipes obstruct flow of the uncounted water in rainy session. Local body administration has not 
given permission for conduit pipes however RBNS will Cover Laksar Drain by RCC Slabs hence there is no possibility of discharge/effluent of 
the unit in the drain. It is relevant to point out that estimated cost of about 1200 meter RCC Slabs would be approx. Rs. 40 lakhs. 
(Annexure - Copy of Letters to SDM and EO, Nagar Palika, Laksar dated 31.03.2024 and response dated 15.04.2024)  
 

3. Previouly construction and repair of Nala within the premises of the unit costs approximately Rs. 26 Lakhs which has already been 
completed.  
 

4. About 58000 farmers and their family member are dependent for their livelihood through farming of sugar-cane and supplying to the 
Answering respondents qua the Mill and thousands of other employees and workers and transporters etc. earn their bread and butter from 
the Mill. 
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5. Biochemical Oxygen Demand (BOD) and Chemical Oxygen Demand (COD) frequently change each and every day the reason thereby 
untreated sewage mixing from Laksar Town, villages etc. in the drain. However, no bypass of industrial effluent (sugar/distillery) was 
observed from the unit during inspection. (See Report) 
 

6. R.B.N.S. Sugar mill crushing season stopped on 20.03.2024. This crushing season is very short season of 125 days instead of 195 
days (Last Year 2022-23), and this year (2023-24) crushing reached 86 Lacs quintals only instead of 165 lacs quintals (Last Year) 
due to Flood and Heavy rain, sugarcane crop about 50% was damaged during July, 23 to September, 23 (Rainy Season). 
 

7. National Sugar Institute (NSI) the institute is working under the administrative control of Ministry of Consumer Affairs, Food & Public 
Distribution, and Department of Food & Public Distribution all are governmental agencies. 
 

8. Joint Committee visited at RBNS as per the directions of the Hon’ble NGT during non-operational Period on 14th -15th, September, 2023 and 
11th -12th, October (Filed on 21.11.2023) and joint inspection carried out during operational period on 13th –14th, December, 2023 (Filled on 
24.01.2024). All reports are already on record. 
 

9. As per the response affidavit filed by UKPCB dated 19.03.2024 most of the recommendations have been complied with.  
(Kindly see response affidavit filed by UKPCB based on inspection dated 12.03.2024 Page 797 - 988) 
 

10. Central Pollution Control Board in his reply Affidavit dated 19.03.2024 pointed out in Para 13, that from the above tabulated compliance 
status, it is evident that M/s R.B.N.S. Ltd. has not filed the compliance status w.r.t. above tabulated Point no. 1, 2, 4, 5, 8, 9, 10, 14, 20, 21, 22, 
23 and 24 (total - 12). Also, the unit has asked for timeline for above tabulated Point no. 3, 6 and 11 which need proper verification and 
necessary actions from UKPCB. On Page no 522. Due to best efforts of the unit most of the recommendations have been complied with. 
 

11. Answering Respondents being responsible industry have taken all remedial steps which were suggested by the UKPCB and CPCB however 
CPCB overlooked the recent report date 19.03.2024 filed by UKPCB and CPCB repeatedly pointing out samples taken from Akoda Kala and 
Bio-composting only, which has already been complied with by the respondents. It is relevant to note that no Sewage Treatment Plant is 
available with Laksar Town which actually contaminating the drain water. 
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COMPLIANCE BY RBNS SUGAR MILLS /DISTILLERY DIVISION 

 R.B.N.S. Sugar mill crushing season completed on 20.03.2024.  
 Current crushing season was very short season of 125 days instead of 195 days (Last Year 2022-23), and in same year 2023-24 

crushing were 86 Lacs quintals only instead of 165 lacs quintals (Last Year).  
 Flood and Heavy rains in area, sugarcane crops were damaged about 50% during July, 23 to September, 23 (Rainy Season). 
 Due to best efforts of the unit most of the recommendations have been complied with and response affidavit of UKPCB 19.03.2024 verified.  

 

S. No. Observation/Violations/Recommen
dations observed in the Joint 
Inspection reports dated 
21.11.2023 and 24.01.2024 by CPCB 

Compliance Status (As 
per CPCB) in the Joint 
Inspection on 14,15 
Sept & Dec 13/14, 2023 

NSI Team 
Observation/recomme
ndation on 19th20th 
Dec, 2024) 

Observation made by 
UKPCB in the Both Joint 

Inspection report 

Inspection on 
12.03.2024 for 
Compliance by 
UKPCB 

Latest Compliance by RBNS 

1. Provision of laying out a closed conduit 
pipe line at Laksar Drain (Which is 
currently flowing as open channel) 
starting from 500 meters upstream 
(u/s) to 500 meter downstream (d/s) of 
unit shall be made by the unit under 
supervision of UKPCB to rule out any 
possibility of discharge of treated 
/untreated effluent into drain) 

  The unit shall make 
provision under supervision 
of UKPCB for flow the 
Laksar drain through the 
closed  conduit pipe line 
starting from 500 meters 
upstream (u/s) to 500 
meters downstream (d/s) 
of the unit to rule out any 
possibility of discharge of 
treated/untreated effluent 
into drain.  
 

The unit will make 
necessary provision 
to provide conduit 
pipe line conduit pipe 
line by the end of 
June, 2024 in order 
to avoid possibility of 
discharge of effluent 
into laksar Drain.  
 

Unit will make perfect provision 
fully covered RCC slab upto end 
of June, 2024 to avoid any 
possibility of any discharge of 
effluent into Laksar Drain. 
 It is a Nagar Panchayat Drain.  
 
Laksar is a flood prone area and 
conduit pipes obstruct flow of 
the uncounted water in rainy 
session.  
  
Unit written letter dated 
31.03.2024 to seek permission 
from Local body administration 
for installation of Conduit Pipe 
however Local administration 
denied on 15.04.2024. 
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(Annexure - Copy of Letters to 
SDM and EO Nagar Palika, 
Laksar sent on 31.03.2024 and 
received on 15.03.2024)  

       
2. It shall be responsibility of the unit to 

maintain the quality of Laksar drain at 
downstream of the unit in sync with 
the quality at upstream of the unit. 

As per joint inspection on 
13/14 Dec. 2023 report 
filed on 24.01.2024,  
the analysis results of the 
sample collected from 
downstream of the unit 
(Near Akoda Kalan Village) 
showed BOD-626mg/l & 
COD-1638mg/l whereas of 
the unit showed lower 
concentration of BOD -
35mg/l & COD-112 mg/l 
which indicate 
deterioration in the 
quality of Laksar drain 
(Refer Page 143 (Point 4 ) 
of The Report dated 
24.01.2024) 

 It shall be responsibility of 
the unit maintain the 
quality of Laksar drain at 
downstream of the              
u n it   in synchronization 
with the quality at 
upstream of the unit. Also 
unit shall be responsible for 
the maintenance of the 
closed conduit pipeline. 
 

Upstream and 
downstream water 
quality assessment of 
Laksar drain is being 
undertaken by the 
UKPCB and monthly 
basis. 
 
 
 
 
 
 
 
 
 
It is also relevant to 
mention that from 
Sugar Mill to Akoda 
Kalan village (1.68 
Kms* distance/ 
Stretch) 3 villages 
i.e. Khera, Kharanja 
& Akoda are 
situated. It‘s 
untreated sewage is 
merged in the Laksar 
Drain from where 
samples have been 

UKPCB is being monitored 
water quality of Laksar Drain 
regularly on monthly basis.   
 
As per 2nd Joint Committee 
inspection on 13/14 Dec 2023 
Relevant Portion of Report 
Table No. 20 on Page 647-48 
 
upstream  Result is  
pH-7.4,  BOD-35, COD-112, TDS-
1404 & TSS-53   
and  
Downstream result near Akoda 
Kalan Village is pH-7.0, BOD-
108, COD-232, TDS-1804 & TSS-
60.  
 
1st JT Report table 11 on page 
no. 88-90. Laksar drain d/s 
R.B.N.S 
 
BOD-11 mg/L, COD-66 
mg/L, TSS-18 mg/L & 
TDS-396 mg/L 
 
“The above analysis results of 
the drain samples collected 
from upstream and 
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collected. 
 
These samples do 
not belong to the 
mill. 

downstream locations depict 
the following: 
The analysis result of 
samples collected from drain 
at U/s and D/s locations 
indicate the characteristics of 
domestic sewage. 
 
However, quality of Laksar 
drain near Akhoda Kalan 
village (1.68 Kms*) shows 
Deteriorated condition of 
drain, which indicate the 
possibility of effluent mixing 
with sewage in drain 
however, no bypass of 
industrial effluent 
(sugar/distillery) was 
observed from the unit 
during inspection”. 
  
Kindly see Page No. 648 of 
Reply Affidavit of CPCB. 

       
3. The unit shall install flow meters at 

the abstraction points on both the 
bore wells of sugar and distillery 
unit. 

.   Unit asked for timeline 
till March, 2024                                                 
.   UKPCB may verify the 
same. 
 

 The unit shall install flow 
meters at the abstraction 
points on both the bore-
wells of sugar and distillery  
unit  
 

The unit has installed 
water flow meters at 
bore wells of sugar 
mill and distillery 
unit. Photograph of 
borewell and water 
meter is enclosed. 
 

Complied  
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4. Based on Analysis result, the quality of 
Laksar drain near Akoda kalan village 
(1.68 kms) shows Deteriorated 
condition, therefore the possibility of 
effluent mixing with sewage in drain 
cannot be ruled out. 
 

   UKPCB is monitored 
this drain monthly 
basis. 
 
 
 
 
 
No contribution in 
untreated sewage 
discharge in the 
Laksar Drain from 
the Unit because 3 
STPs of 45 KLD 
capacity has already 
been Installed in the 
Unit.  

Akoda Kalan is about 1.68 KM 
from sugar mill. Untreated 
Discharge from Khera, Kharanja 
& Akoda Kala village merge in 
the Laksar drain.   
Untreated sewage from More 
than 7-8 nalas falls into the 
Laksar Drain. 
 
Kindly see UKPCB report on 
page no. 768 
  
“The Unit has installed No. 3 of 
STP having installed capacity of 
15 KLD each while colony of 
Unit approx. 40 KLD generated 
only.”   

 Distillery Unit      

5. The unit had 3 lagoons of total capacity 
of 5222 m3, which were found fully 
filled with raw spent wash/bio-
methanated spent wash having total 
solids percentage less than 17% even 
during monsoon season and as these 
lagoons are located adjacent to Laksar 
drain hence there is potential of 
spillage /overflow/discharge of spent 
wash in the Laksar drain. This is the 
violation of CPCB direction dated 
7.12.2015. 

Non-compliance (Refer at 
page 67 (first and second 
Bullet) of the report dated 
22.11.2023. 

As per NSI report Distillery 
Unit ETP/CPU result are as 
per Standard norms                                   
BOD-   20 ppm                     
COD -  100 ppm                           
TDS-150%                   

The unit shall ensure 
disposal of all spent wash 
i.e. about 4500 m3 stores 
in three lagoons of capacity 
(1925 m3, 1925 m3 and 
1372 m3) through dryer in 
environmentally sound 
manner within two 
months’ time and 
thereafter, shall dismantle 
all the 3 lagoons.  
 
 

The unit complying 
with the consent 
conditions issued by 
UKPCB. Unit has also 
ensured that no fresh 
concentrated spent 
wash will be disposed 
through bio-
composting and 
entire spent wash 
will be disposed 
through spray dryer. 

 

Complied  
                                                     
In Rainy session heavy rain fall 
was recorded as 1300 mm 
which is huge quantity of rain 
water.  
 
During December 2023 by 
inspection solid % is 37 to 46 % 
found. (during time of Distillery 
was operational)                          
Which is as per directions of 
CPCB dated 07.12.2015. 
 

       
6. The unit shall consume the concentrate . Non-Compliant                                                                 The unit shall consume the The unit has disposed One lagoon capacity 1372 m3 
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spent wash stored in lagoons of 
capacity 1925 m3 and 1372 m3 in dryer 
in environmentally sound manner 
thereafter, unit shall dismantle 02 
lagoons. 
 
 
 
 
 
 
As per the consent w.e.f. 1.1.24 the 
unit is permitted to have lagoons 
capacity only to store 07 days 
equivalent of concentrated. However 
the unit is having excess lagoons 
capacity in violation of Consent 
conditions. 
 
 

.  Unit asked time upto June 
2024, which is in violation of 
consent condition issued by 
UKPCB. 

 

concentrate spent wash 
stored in lagoons of 
capacity 1925 and 1372 m3 
in dryer in environmentally 
sound manner thereafter; 
unit shall dismantle all the2 
lagoons in compliance to 
the recommendation of the 
joint committee report 
dated21.11.2023. 
 

the spent wash 
stored in lagoons 
through Spray Dryer 
and dismantling work 
was under progress 
and same will be 
completed by the 
end of June, 2024. 
Lagoons capacity is 
restricted to 7 days 
concentrated spent 
wash stored capacity 
i.e. 4186 m3 as per 
direction of 
CPCB/UKPCB. at the 
time of inspection, 
dismantling work was 
under progress. 
Photograph is 
enclosed. 

has been dismantled and  
2nd 1925 m3 lagoon will be 
dismantled upto end of June, 
2024.  
 
Photo enclosed as Annexure-II 
 
 
 
 
 
 
 
 
 
Lagoon capacity is 1925, which 
is equivalent of 7 days capacity 
of concentrated spent wash as 
per consent. 

       
7. The unit was stored Bio-menthanated 

spent wash (BMSW) /raw spent wash in 
lagoons with solids content <30 %, 
which is in violation of CPCB direction 
dated 7.12.2015. 
 

Non Compliance                                                             
. As per joint inspection 
report dated 24.01.2024, the 
analysis results of the sample 
collected from lagoons 
showed Total solids between 
37% or 46% . However, 
during joint inspection 
carried out on 13.12.2023 
the unit was disposing 
concentrated spent wash 
through bio-composting also.                         

Unit has drying of spent 
wash 80% on dryer and 
20% being used for Bio-
composting on 19 & 20 
Dec, 2023. Two Nos. spent 
wash dryer has installed 
for ZLD purpose. 
 

The Unit shall comply with 
the consent conditions 
issued by UKPCB and shall 
ensure that no fresh 
concentrated spent wash 
shall be disposed through 
Bio-composting and entire 
spent wash shall be totally 
disposed through spray 
dryer 

The unit complying 
with the consent 
conditions issued by 
UKPCB. Unit has also 
ensured that no fresh 
concentrated spent 
wash will be disposed 
through bio-
composting and 
entire spent wash 
will be disposed 
through spray dryer.  

Complied 
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.Unit's submission regarding 
not disposing concentrated 
spent wash through bio-
composting after Dec, 2023 
may be commented/verifed 
by UKPCB. 

 

       
8. The unit is discharging its distillery 

effluent from Bio-composting/lagoons 
and sugar effluent in to the Laksar 
drain, which is the violation to Zero 
Liquid Discharge (ZLD)/discharge 
conditions resulting in high pollution 
level of BOD (626mg/l) and COD 
(1638mg/l) which is about 17% higher 
than the upstream water quality of the 
drain. 

 For ZLD Two Nos. Dryer is 
installed and CPU/ETP 
parameters are as per 
Standard norms. 

 UKPCB is monitored 
Laksar Drain monthly 
basis.  
 

No effluents discharged by the 
distillery.  
Unit has complied with ZLD 
norms as per CPCB.  
 
see details of UKPCB  Affidavit  
on page No. 772 
 
Bio-composting has been 
stopped since 01.01.2024 as per 
CCA of UKPCB dated 
06.10.2023. 
Page no. 667 
 
Due to non-operation of Bio-
composting Unit is facing huge 
loss in terms of Money and 
14.02 Acre Land, Machinery etc.  
 
see details of UKPCB  Affidavit  
on page No. 810 

       
9. 
 
 
 

In bio-compost yard, the covered shed 
was damaged and improper. Also, the 
leachate collection drain and pits were 
not observed around the periphery of 

.   Non-Compliant                                                           
(Refer page 68 (Bullet 
point 4 Point I & ii) and 
Page 69 (Point v) of report 

   
 
 
 

No Violation on the part of 
Unit. 
 
Bio-composting has already 
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10.  
 
 

bio compost yard for leachate 
management. Also, the unit had not 
constructed any boundary wall near 
the compost yard. This is the violation 
of CPCB bio-composting SOP. 
 
 
 
 
 
 
 
 
 
Ready bio-compost was found stored in 
damaged covered shed. Also, the bio-
compost yard, leachate collection drain 
and pits were not observed around 
periphery for leachate management, 
which is the violation of Standard 
opertin g Operations (SOP) for bio-
composting operations as per CPCB 
guidelines. 

dated 22.11.2023)                                                                           
(Refer  at Page 123 (Point 
V (iv) of report dated 
24.01.2024) 
 
 
 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
As per RBNS,                                
Bio-compost is to be 
sold & cleaned from 
the yard up to the 
end of June, 2024 
 

been stopped since 1.01.2024.  
 
Total sale of Bio-compost will 
be achieved up to the end of 
June, 2024.  
 
No need for covered shed 
required in future.                                                     
                                                                                                                             
Unit had constructed Boundary 
walls since 2014 to protect Bio-
compost yard.  
 
During rainy season 2023, a 
piece of Boundary wall about 
20-25 meters was damaged at 
the time of Flood.  
 
After Joint Committee’s 
inspection in the 1st visit, 
damaged piece of wall has 
already been constructed.  
 
See Page No. 768 of UKPCB  
Affidavit on Column II – 
Compliance  Status  

       
11. The unit shall dispose all the stored 

ready bio-compost and press mud in 
bio-compost yard by adopting 
appropriate scientific method under 
the supervision of UKPCB within two 
months and after that the unit clean 
the bio-compost area and shall submit 

  After completion of the 
Bio-composting cycle, the 
unit shall sell all the bio-
compost and after that the 
unit shall clean the bio-
composting area and shall 
submit photographic 

All bio-compost will 
be sold out by the 
end of June 2024 and 
thereafter unit will 
clean the Bio-
compost area. 
 

Unit will make all efforts to 
dispose stored Bio-Compost 
upto end of June, 2024. 
 
Unit shall definitely submit 
photographic as evidence to 
UKPCB. 
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photographic evidence to UKPCB. evidence to UKPCB.  
       
12. The unit shall prepare adequacy and 

performance assessment report of ZLD 
scheme for molasses based distillery as 
unit has expanded its production 
capacity from 60 KLPD to 120 KLPD and 
has installed spray dryers as ZLD 
system. 

Non Compliance                        
.  NSI adequacy report 
dated 19/20.12.2023 
submitted by the unit is 
incomplete as assessment 
done only for Bio-
composting route.      
 
. No information about 
the Adequacy of the Dryer 
is there in the report. 

As per NSI report all the 
equipment of distillery 
unit as MEE and Dryer etc. 
are adequate for ZLD 
purpose. 
 

Unit shall carry out 
adequacy and performance 
assessment of ETP. 
 

The National Sugar 
Institute (NSI) has 
undertaken 
performance 
assessment of ETP of 
Sugar Unit. 
 
ETP Validation report 
submitted by NSI 
Kanpur is enclosed as 
Annexure-03 page 
783. 

NSI team visited on 
19/20.12.2023. At the time of 
inspection New Dryer was 
under trial.  
 
Both (2) spent wash dryers are 
in working condition and 
compatible to achieve the ZLD 
norms in Distillery unit. 
see details of CPCB  Affidavit  
on page No. 544 
 
 
Unit has complied with ZLD 
norms as per CPCB.  
see details of UKPCB  Affidavit  
on page No. 772 

       
13. The unit shall comply with the consent 

conditions issued by UKPCB and shall 
ensure that no fresh concentrated 
spent wash shall be disposed through 
bio-composting and entire spent wash 
shall be totally disposed through spray 
dryer. 

UKPCB may 
comment/verify. 
 

 The unit shall comply with 
the consent conditions 
issued by UKPCB and shall 
ensure that no fresh 
concentrated spent wash 
shall be disposed through 
bio-composting and entire 
spent wash shall be totally 
through spray dryer.    

The unit is complying 
the consent 
conditions issued by 
UKPCB. 
“The unit is 
complying with the 
consent issued by 
UKPCB. Unit has also 
ensured that no fresh 
concentrated spent 
wash will be disposed 
through bio-
composting and 
entire spent wash 

Complied  
 
Spent wash dryers are in 
working condition and 
compatible to achieve the ZLD 
norms in Distillery unit. 
see details of CPCB  Affidavit  
on page No. 544 
 
 
Unit has complied with ZLD 
norms as per CPCB.  
see details of UKPCB  Affidavit  
on page No. 772 
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will be disposed 
through spray dryer.” 
see details of UKPCB  
Affidavit  on page 
No. 772 

       
14. Analysis results of samples collected 

from Bore well (sugar unit) Piezo well 
located within molasses based distillery 
plant and hand pump located outside 
of the unit showed high value of COD in 
the range of 6 to 33 mg/l, which 
indicate posing potential treat to 
ground water and need urgent 
attention towards improvement of 
housekeeping, prevention of seepage, 
spillage etc. 

 As per NSI bore well 
report is as per norms                                     
pH- 7.2                                                   
TDS- 426ppm                                         
TSS- BDL                                             
BOD- BDL                                                       
COD - BDL  
 

  
 

The sample was taken by the 
Joint Committee just after 
heavy rains and floods in this 
area. 
 
Housekeeping is proper; there 
is no seepage and spillage etc.                  
 
NSI Report in Dec 20123 of Bore 
well are as per standard norms 
as 
pH-7.2,  BOD-BDL, COD-BDL, 
TDS-426 ppm & TSS-BDL   

       
 SUGAR DIVISION       
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15. The unit gets evaluation of its 
Effluent treatment Plant (ETP) 
for its performance from 
Expert Institute of 
Repute/Experts in the field. 

 NSI observation complied 
regarding MGF & ACF 
order placed. 
 

The unit shall operate 
Primary Clarifier properly 
to avoid anaerobic 
condition in the tank. 
 

The unit has 
modified the lime 
dosing system was 
working properly.  
 

All water samples 
taken by NSI and found 
that the results are as 
per Standard norms 
including Ground 
water.  
 
Except MGF and ACF, 
all the observation has 
been complied with 
regarding ACF and MGF 
order has been placed. 
(Photo copy enclosed.  
As Annexure-III 

       
16. The unit does not properly 

operate the effluent treatment 
plant installed in sugar unit 
as it was found Non-
compliant w.r.t. the notified 
discharge norms. 

 As per NSI report all the 
samples are as per 
standard norms.  
 
 

The should get evaluation 
of its ETP for its 
performance from Expert 
Institute Repute/Experts in 
the field.  
 

The National Sugar 
Institute (NSI) has 
undertaken 
performance 
assessment of ETP of 
Sugar unit. ETP 
Validation report 
submitted by NSI, 
kanpur is already 
enclosed as 
Anenxure-03 
 

Complied with all the 
recommendations.  
As per NSI and UKPCB, 
ETP treated water 
reports as per 
prescribed norms. 
Therefore ETP 
performance is up-to the 
mark. 
                                                    
NSI  Report:-  Page 205 
on reply of R 7&8                                                    
pH    -   7.1                                                    
BOD -  29  mg/Ltr.                                                  
COD - 120 mg/Ltr.                                                       
TSS   - 22   mg/Ltr.                                             
TDS   - 560 mg/Ltr.  
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UKPCB report:Page 799                                   
pH    -   7.12                                                    
BOD -   20  mg/Ltr.                                                  
COD -   110 mg/Ltr. 
TSS – 30 mg/Ltr.                                             
TDS   - 310 mg/Ltr. 
                                 
Photocopy enclosed as 
Annexure-IV 

17. The unit shall install air 
mixing system in Equalization 
Tank for proper 
homogenization of effluent. 

 The unit shall install air 
mixing system in 
Equalization Tank for 
proper homogenization of 
effluent. 
 

The unit shall air mixing 
system in Equalization Tank 
for proper homization of 
Effluent.   
 

The unit has installed 
air mixing system 
Equalization tank for 
proper hominization 
of Effluent. 
Photograph of same 
is enclosed as 
Annexure-09. Page 
796 
 

Complied  

18. The unit shall relocate the oil 
and shimmer belt at 
appropriate place to collect 
the entire Oil & Grease 
content of the effluent. 

 The unit shall relocate the 
oil and shimmer belt at 
appropriate place to 
collect the entire Oil & 
Grease content of the 
effluent. 
 

 

The Unit shall relocate the 
oil and skimmer belt at 
appropriate place to collect 
the entire oil & Grease 
content of the effluent.  
 

The unit has 
relocated the oil and 
skimmer belt at 
appropriate location 
to collect the entire 
oil & Grease content 
of the effluent. 
Photographs are 
enclosed as 
Annexure-08 Page 
795 

Complied  

19. The unit shall ensure proper 
functioning of lime dosing 
system.  

    The unit shall ensure 
proper functioning of lime 
dosing system.   

The unit has 
modified the lime 
dosing system for 

Complied 
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 proper functioning. 
 

20. The unit shall operate 
Primary Clarifier properly to 
avoid anaerobic condition in 
the tank.  

  The unit shall operate 
primary clarifier properly to 
avoid anaerobic condition 
in th tank. 
 

At the time of 
inspection, Primary 
clarify was working 
properly. 
 

Complied 

21. As per Consent provided by 
UKPCB, unit has to install the 
sewage treatment plant (STP) 
in their premises for 
treatment of Generated 
sewage. However, as per the 
joint inspection report dated 
21.11.2023, no STP is 
installed by the unit thus 
violating the consent 
condition.  

As per the joint inspection 
report dated 24.01.2024 
the unit submitted the 
purchase order for 3 STP 
of designed flow 15 
m3/day. 
                                           
Status of installation of 
the STP may be 
commented /verified by 
UKPCB.  
 
(Refer page 131 (Point55) 
and Page 138 (point 54) of 
Report dated 24.01.2024. 
 

 AS the unit having a colony 
of Approx 200 houses from 
which approximately 40 
KLD of sewage is generated 
hence, the unit shall install 
STP of adequate capacity 
for treatment of domestic 
sewage.  
 

The unit has installed 
3 Nos. of sewage 
Treatment plant 
(STP) having installed 
Capacity of 15 KLD 
each. STPs are under 
commissioning. 
Photographs of STPs 
are enclosed as  
 
Annexure-01. 
Page 774-776 
 

 

Complied 

22. The unit has not yet prepared 
a comprehensive irrigation 
management plan validation 
by SPCB/Agricultural 
Universities for Utilizing the 
treated effluent in irrigation 
as per notified treated 
irrigation protocol for sugar 
industries. 

 Plant needs to design on 
irrigation plan for 
utilization of ETP treated 
water. 
 

The unit shall submit 
irrigation management 
plan to UKPCB.  
 

Unit has requested to 
NSI, Kanpur vide 
email dated 
8.03.2024 for 
preparation of 
irrigation 
management plan of 
sugar unit. Copy of 
email communicated 
to NSI is enclosed as 
Annexure-04   

NSI visited unit on 09/10 April 
2024 for assessment of 
management irrigation plan.  
 
(Letter & Fees copy is enclosed)  
Photo are enclosed as 
Annexure-V 
 
 
Report Awaited  
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Page 785 
 

23. The unit shall maintain the 
proper record of ash disposal 
in low lying area. 

  The unit shall maintain the 
proper record of ash 
disposal in low lying area.  
 

Ash generation, ash 
disposal along with 
biomass 
consumption data is 
being maintained by 
the Unit. Copy of 
record is enclosed as  
Annexure-06 
 page 790 

Complied 

24. Unit must ensure regular 
water sprinkling in and 
around the boiler and near 
bagasse storage area of the 
unit minimize the dust 
dispersion in the ambient 
environment. 

  Unit must ensure regular 
water sprinkling in and 
around the boiler and near 
bagasse storage area of the 
unit to minimize the dust 
dispersion in the ambient 
environment. 
 

In order to minimize 
the dust  dispersion 
in the ambient 
environment, the 
Unit has provided the 
water sprinkling 
systems in and 
around the boiler 
and near bagasse 
storage areas 
 

 

Complied 

 

 
 
Kindly consider report filed by UKPCB as genuine as compliance inspection actually has been done on 12.03.2024 by the UKPCB rather the 
report of CPCB is formality only actually CPCB has not conducted any compliance inspection at site.  
 
 
 

161006



171007

MANISH JAIN
Typewriter
15.04.2024



path ( 

RAMADHAR 

App. 8y. i 

F 

to 14/07/) 

IN RE: 

ho 

BEFORE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 530 of 2023 

Anuj umar 

State of Uttarakhand & Ors. 

Versus 

AFFIDAVIT 

1, S. P. Singh S/0 Late Shri Hukum Singh Age 66 Authorized 
235àtsD.N.S Sugar Mill Ltd &% RRNSn. 

^hekhpuri, Laksar, Uttrakhand - 247663, presently at Delhi 
Hereby solemnly affirm and states: 

has 

signed 
i: 

cay 

resence 

.. 

2. That the statements 

Applicant 

..Respondents 

That deponent is serving as General Manager - Unit Head - of 
Respondent No. 7 and 8. As such, well conversant with the 
facts of the case as per the records available and competent to 

swear this affidavit being authorized through board resolution 

dated 20.10.2023. Copy of board resolution dated 20.10.2023 

already on record. 

of facts in the accompanying 
response/objections are true to my knowledge and/or are true 
to the records of the case/ Respondent No. 7. Rest of the 

statements are in the nature of submissions to this Hon'ble 

Tribunal on the basis of advice received and believed to be 

Correct. 

3. That the annexures to the accompanying response are true 
copies of the respective certified copies/original. 

181008



4. That the statements made above arc truc and correct to the best 

of my knowledge and belief and nothing material has been 

concealed therefrom. 

a Kfndly protect answering respondents from these types of false 
of Qa:h Lonmissio-$kNo. 33/2023) 

RAMADHAR THAKR. 
Solhi Hiph Court 

AA5.0772023 and frivolous and bogus Original Applications filed by the 

Court. 
Detnt 

ituo, 
litigants which cause wastage of time of the Hon'ble to 14/07/2025 

Tribunal and as well as damage the repute of the answering 

deponent. 

Ildentifv the 

Deponent 
who 

VERIFICATION: 
has 

signed in 
my 

Presence 

Verified at Delhi on this 

CERTIF!ED THAT THE 

day of April, 2024 that the 

contents of my above affidavit are true and correct to my 

knowledge and no part of it is false and nothing material has 

been concealed therefrom. 

Shri/Snt./ 
S/o 
R/O 
Iden. 
tias 

tha 5 APR 2024 

15 APR 2024 

beeir 

15 APR 04 

DEPÓNENT 

1 5 APR 2024 

DEONENT 

. 
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10. 

STP/ETP-RBNS 

Sewage 

treatment/Effluent 

treatment 

plant 

BIO 

COMP0ST 

YARD 

9. 
Untreated 

sewage 

from 

Akoda 

kalan 

Village 

GREÈN BELT 

8. 
Untreated 

sewage 

from 

kharanja 

Village 

R. 

B. 

N. 

S. 

7. 
Untreated 

sewage 

from 

Kehra 

Village 

6. 

Down 

stream 

sample 
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point 

by 
Joint 

Committee 

hGREEN BELT 

5. 
Untreated 

Sewage 

of 
town 

colony 

GREEN BELT 

sOUTH 

WEST 

4. 
Huge 

water 

logging 

near 

church 

and 

town 

colony 

3. 
Dump 

of 
Municipality 

solid 

waste 

2. 
Upstream 

sample 

collected 

point 

by 
Joint 

Committee 

ke EAS 

1. 
Laksar 

town 

& 
near 

by 
area 

untreated 

sewage 

water 

NORTH 

201010

MANISH JAIN
Typewriter
U/s Result by UKPCB in 

Jan 2024 - BOD-24, COD-110, TDS- 260

Feb 2024 - BOD-22, COD-100, TDS- 530 

Mar 2024 - BOD-30, COD-140, TDS- 516   

MANISH JAIN
Typewriter
upstream  Result is 

pH-7.4,  BOD-35, COD-112, 

TDS-1404 & TSS-53  
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Rai Bahadur Nanain Singh Sugan Millo Limited 

Grams : SUGAR LHAKSAR 
Phones : 01332-254653 
Fax: 01332-254655,254460 

E-mail: edprbns@yahoo. Com 
CIN:U74899DL1932 PLC000298 

TIN :05002 166908 

stra 3ufdenfàesr, 

Works : aksar - 247663 (Distt. Haridwar) Uttarakhand 

H, 

aies - 31.03.202 

JUGT qy qdi da GRI observation/Recommandation 1 f The unit shall make Provision of laying out a closed conduit pipe line at Laksar Drain (Which is currently flowing as open channel)starting from 500 meters upstream (u/s) to 500 meter down stream (d/s) of unit shall be made by the unit under supervision of UKPCBto rule out any possibility of discharge of treated /untreated effluent into drain) 

H.O. Plot No.5, Opp. Indra Palace Building, B-Block, Middle Circle, Connaught Place, New Delhi-1100001. Ph. 011-41513656 to58; Fax 011-41513659 E-mail : rbns@airtelmail. in 
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Grams : SUGAR LHAKSAR 
Phones: 01332-254653 
Fax: 01332-254655, 254460 

E-mail: edprbns @ yahoo. com 
CIN:U74899DL1932 PLCO00298 

TIN :05002 1 66908 

Rai Bahadur Naain Singh Sugan Mllo Lmited 
Works: Laksar- 247663 (Distt. Haridwar) Uttarakhand 

farel-gfaR 

faics - 31.03.20 22 

3uta faue à Tyaa dH aT observation/Recommandation fa The unit shall 
make Provision of laying out a closed conduit pipe line at Laksar Drain (Whieh is 
currently flowing as open channel)starting from 500 meters upstream (u/s) to 500 
meter down stream (d/s) of unit shall be made by the unit under supervision of 
UKPCBto rule out any possibility of discharge of treated /untreated effluent into 
drain) 

-

H.O. Plot No.5, Opp. Indra Palace Building, B-Block, Middle Circle, Connaught Place, New Delhi-1100001. Ph. 011-41513656 to58: Fax 011-41513659 E-mail : rbns@airtelmail.in 
$D.M. 
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